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* Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2026/313]

Central Rules/Regulations/Order/Directions [15]
* Plant Quarantine (Regulation of Import into India) (Third Amendment) Order, 2026
* Master Direction-Reserve Bank of India (Unique Identifiers in Financial Markets) Directions, 2026
* Reserve Bank of India (Trade Relief Measures) Directions, 2026
* Industrial Relations (Lakshadweep) Rules, 2025

* Punjab State Electricity Regulatory Commission (Electricity Supply Code, Standards of
Performance and Related Matters) (2nd Amendment) Regulations, 2026

* Code on Social Security (Lakshadweep) Rules, 2025

* Laboratory Assistant, Class III, in the Government Colleges, in the subordinate service of the
Commissionerate of Higher Education, Recruitment Rules, 2025

» Ladakh Administration Assistant Soil Conservation Officer (Command Area Development) in
Ladakh Agriculture Department Recruitment Rules, 2026

* Chandigarh Administration, Group ‘C’(Clerk and Steno-Typist) (Common Cadre) (Ministerial) (Non
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* Bihar Jan Vishwas (Amendment of Provisions) Act, 2026

* Bihar Private Professional Educational Institutions (Regulation of Admission and Fixation of Fee)
Act, 2026

* Bihar Advocates&apos; Welfare Fund (Amendment) Act, 2026

* Bihar State Madarsa Education Board (Amendment) Act, 2026

* Karnataka Tax on Profession, Trades, Callings and Employments (Amendment) Act, 2026
« Kerala Court Fees and Suits Valuation Act, 1959

* Kerala Public Service Commission (Additional Functions as Respects the Services under the
Universities) Act, 2015

* Meghalaya Appropriation (Vote-On-Account) Act, 2018

* Meghalaya Appropriation (No. II) Act, 2018

* Meghalaya Police (Amendment) Act, 2018

* Meghalaya Right To Public Services Act, 2020
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» Uttar Pradesh State Universities (Second Amendment) Act, 2026
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« Uttar Pradesh Municipal Corporation (Amendment) Act, 2026
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State Act [9]

* Andhra Pradesh Lokayukta (Procedure and Method of Appointment of Lokayukta and Upa
Lokayukta) Rules, 2026

* Goa Value Added Tax (Amendment) Rules, 2026

* [Gujarat] Land Revenue Code, 1879

* Gujarat Land Revenue (Amendment) Ordinance, 2026

*» Haryana Enterprises Promotion (Amendment) Rules, 2026

* Himachal Pradesh Panchayati Raj (Election) Amendment Rules, 2026 (1)

* Himachal Pradesh Municipal Corporation Election (Amendment) Rules, 2026
 Karnataka Cinemas (Regulation) Rules, 2014

* Kerala Legal Benefit Fund (Amendment) Rules, 2026

State Rules/Regulations/Order/Ordinance [10]
* Meghalaya Building (Amendment) Bye-laws, 2024
* Meghalaya Building (Amendment) Byelaws, 2025 (1)
* Punjab Excise Fiscal (First Amendment) Orders, 2026
* Punjab Intoxicants License and Sales (First Amendment) Orders, 2026
* Punjab Distillery (First Amendment) Rules, 2026
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* Punjab Liquor Permit and Pass (First Amendment) Rules, 2026
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* Punjab Restaurant (Consumption of Liquor) First Amendment Rules, 2026
« Uttar Pradesh Public Services (Tribunals) (Amendment) Ordinance, 2026
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